187 Written Answers
All cligible applicants have cither been
offered plots or their names bhave been
placed on the wailing list.  As regards per-
sons hailing from West Bengal, the Co-
operative Socicty of such persons had made
representations to Government for the allot-
menl of land in the Colony. The Society
has been mformed that the Department of
Rehabilitation has no scheme under which a
Socicty consisting of non-displaced persons
could be considered for aliotment of land.

Reopening of Nimcha Colliery
’12. SHRD ROBIN SEN: Will the
Minister of § ABOUR AND REHABILITA-
TION be pleased to state -

(2) whether uny agreement was signed
for ic-cpening the Nimcha Colliery in Rani-
gan) Coal Ficld ;

(b) if so, the main features of the
agreement and the name of the Union with
whom the agreetnent was signed ;

(¢) whether Jarge amount of legal dues
s due w the worhers for the period before
the lockhout of the Colfrery from 26th April,
1971, if s0, the total amount due ; and

(d) whether there is any

pavment of  outstanding  legal
woethery ?

provision for
dues to the

IH} MINISTFR OV
RLUABILITATION (SHRI R. K. KHA-
DILKAR) : (a) to (d). Information is
being coMected and will be laid on the
Table of the House.
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Indians in Ceylon

774. SHRI R. V. SWAMINATHAN :
Will the Mister of EXTERNAL
AFFAIRS be pleased to state :

(a) the number of peisons of Indian
origin who have been given citizenship by
the Ceylonese Government under the
Shastri-Sirimao agreciient ; and

(b) the number of persons still awaiting
citizenship under the said agreement ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
17,632 up to August 31, 1971

(b) 2,82,368.

Steel Production in Bhilni Stecl Plant

775. SHRI G.C. DIXIT: Will the
Minister of STEEL AND MINES be
pleased to state :

(a) whether Government are considering
certain immediate measures to incrcase the
steel production in Bhilai Plant to meet the
shortage of steel ; and

(b) if so, whai arc these measures ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a) and
(b). For increasing production in Bhilai
Steel Plant several technological and organi-
sational measures have been implemented or
are  under implementation. The main
measures are -

(i) Formation of Capital

Repairs
Group for Coke Ovens.





